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Sétting up of Nationgl Corlinission for
Houstng  Programume

*507. SHRI ANANT DAVE: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether there was a proposal
for setting up of a national commis-
sion to study various facts of housing
policy and programmes;

(b) tj 80, the stage at which the
safdd proposal is; and

(c) the salient features of the pro-
posalnndwhe“adedﬂonhnkel,to
be t!ken inmemtteﬂ ‘

M,INISTER oF wom;:s AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): - (a) Yes, Sir.

(5) It has beet deddéd not to pur-
mtﬁammﬂ-

(03] boe: not arisé,
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The early setting up of a Rural Hous-
ing ang Development Corporation to
intensify housing activities in rural
settlements hag also heen recommended
by the conference.
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SHARI K. LAKKAFPA: Sir, the hon.
Minister answering this question came
out-with an answer that three con-
ferences wam held.in pravioas Govern.
ment's mf."li't L
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MR. DEPUTY-SPEAKER: Will you
please take your seat now? The hon.

Minister, replying to something, said
that this question does not arise from

this; if there is no further supplemen- .

tary, he can answer that.
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SHRI K. LAKKAPFA: Sir, the hon.
Minister, while replying, had made a
statement just now that three Housing
Ministers’ Conferences were for creat-
ing a National Commission for the
massive housing programmes, And this
is what is needed for our country, The
Planning Commission, at that time, hag
also agreed. Are you now determined
{0.go ahead with this go that there is
no paucity of accommodation. Since he
made a positive statement while reply-
ing to a question, I want to know
whether he would accept the proposal
for. appointing a Nationa} Commission
for Housing Programmes as this in-
volves a massive programme and
whether he would fulfil the construc-
tion of houses on & massive scale 8o
that the unemployed engineers of this
eountry can be made use of for this
purpose. What ig the attitude of -the
present Government in regerd to the
appointment of a National Commission?
And will you be . able to absorb all
these unemployed engineers for this
programme of housing? S

SHRI SIKANDAR BAKHT: Tte tra-
gedy is that this question relates only

- to the formation of the National Come

mission. His next question was; what
steps does the present Government pro~
pose fo take for fsckling the present-
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housing programme, Asg I . said, this
question is entirely related to the for-
mation of the Nationul Commission.

SHRI K. LAKKAPPA: Sir, I seek
your protection, The Nationa] Housing
Commission is with a view to under-
taking a massive housing programme
in the country. He has not come out
with a categorical answer. He just now
sald that the previous Government
hag taken a decision in three delibera-
tions with the Planning Commission. I
want to know whether you are going to
accept that or not and whether you
are going to absorb all the unemploy-
eq engineers in that massive housing
programme; or not.

MR, DEPUTY-SPEAKER: He wants
to know whether you would absorb
the unemployed cngineers in the coun-
try in guch a massive housing program-
me.

SHRI S8IKANDAR BAKHT: Yes, Sir,
We have got some schemes—quite a
number of them_ But, they have roth-
ing to do with the appointment of the
National Commission. ‘ihe schemes
are: integrated subsidised housing
schemes for the industrial workers and
economically weaker seciions of the
commuiiity, low income group housing
schemes, subsidised housirig scneme for
the plantation workers, rental housing
scheme for the State Governhment ems
Pployees, scheme for.providing housing
sites to the landless section etec., ete.

SHRI BASHIR AHMAD: 8ir,
whetliér the hon, Minister is aware
that ene of the reasons for the acute
sltortage of houses was that the house
constfuction Bad beéh stobped on po-
coutit of the enforcement of the Urban
Land Cetling Act, What is the Minister
going to do to dee that the corstruc-
tion of houses may be started eatly and
the act amended

SHRI  SIKANDAR ~BAKHT: The
Ministry s aware of the impediments
createll by the Urban LanA Celling Act
We are studying the guesiibn es to
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Allocation for Major or Minor Fishing
Harbours in Andhra Pradesh

*508. SHRI DRONAMARAJU
SATYANARAYANA: Will the Minis-
ter of AGRICULTURE AND IRRIGA.
TION be pleased to state: :

(a) whether any decliion has been
taken regarding the allecation for
major or minor fishing harbours in
Andhra Pradesh;

(b) if 50, the facts thereof and when
it was taken; and

(c) it not, the ressons for delay and
when it is likely to. he taken?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SMRI
SURJIT SINGH BARNALA): (a) to
(c). A statement is placed on me
Table of the Babha,

thtmn'z ) )
-(a) to (c). According to the "Drutt
Fifth Plan 10119 it was nnw-‘,
that besitdeg a s
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